
Oi:!!!l Court 

Original Application No, of - 2004 -

Allahabad this the 15th day of December~ 2004 

Hon'ble Mr.Justice S.R. Singh, v.c. 
Hon 1ble Mr,s.c. Chaubey, Member(.AL 

Keshav Prasad Kushwaha, son of Sri Ram Khelawan Kushwaha, 

Rew.ident of Village & .t-ost Mljhiga.wan(BharatQCAnj), Tahsil 

xorawan, Di.stxictr 1\llahabad, Presently posted os l&Qttr~ 

Departmental Delivery Agent, Majhig.awan, All•habad. 

Applicont 

By Advocate Shri S.K, .Pandey 

Versus 

1, UIU.on of India through the Secretary, Government of 

India, Ministry of Communications, New Delt~. 

2. Senior Superinteadent of Post Offices, All~h&bad, 

3. Sub Divisional Inspector, MBja, Allahabad. 

4. Sri Raj Bahadur, Working as Extra Departmental Branch 

i'ost Master, Miijhigawan, Meja, ~llohabad. 

ax Advocate Shri Saumi tra Singh 

0 R D E R ( Oral ) -----
Hon'ble Mr.Justice S.R. Singh, V.C, 

By order dated 31.12.2003(annexure A-3) o 

Shri Raj Ba.hadur, Extra Departmental Branch i-ost Master 

was asked to perform the duties of Extra Departmental 

Rwmer, lajhigawan. By the self same order, permiasioa 



. . 
~ ~ 

Runner, ~Djhigdwan from the u~plicdnt at his own 

responsibility. Pursuant to this order dated 31.12.03 

the cipplicant was handed over the charge of Extra De~art-

mental Runner, ~ajhigawan by Roj Bahadur. By the impugned 

orders dated 06.12.2004 and 08.12.2004, Shri Raj Bahadur 

has been directed to perform the duties of Extra De~rtmentdl 

Brunch Fost ~stcr in addition to the duties of his par•nt 

post i.e. Extra Departmental Runner, Ma4higawan. rhe 

applic~nt who was only a substitute of aj Bahadur can 
~ 

hcive nc objection to the orderl impugned herein,by which 

~aj Bahadur wdS directed to ~erform the duties of parent 

post of Extra DetJQrtmenta 1 Fnmner \-.hile t:Jerforming the 

duties ot ~xtrd De~rtmentc:1l Branch Post M:t.ster, .Ma.jhigaWdn. 

The opplico.nt biding substitute ho.s no right to c ho.llenge 

the orders im~ugned herein. The O.h. is dismissed being 

devoid of merit. It is, however, claritied that in CdSe 

any person is appointed ciS substitute in place of Raj 

Bahadur to work as Substitute Extra Departmental Runner, 

it would be open to the applicont to approc:1ch the appro­

priate forum for redressal of his grievance. No cost. 

/M.M./ 

() 

~I 
Vice Chdirma.n 


